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Capital Region Planning Board to Delhi Development Authority
with regard to sale of land to private parties.

Production of ALH and LCA
SHRI BOLLA BULLI RAMAIAH :
SHRI MULLPPALLY RAMACHANDRAN :
SHRI HARIN PATHAK :
SHRI M.V.V.S. MURTHY :
Will the PRIME MINISTER be pleased to state :

(a) the achievements made in the indigenous
production of Advanced Light Helicopters and Light Combat
Aircraft;

1672.

(b) the details of plans/targets fixed for complete
indigenisation of such aircraft;

(c) whether the Governments are proposing a tie-up
with some foreign companies in this regard;

(d) if so, the details thereof;

(e) the time by which the aircraft is likely to be handed
over to the Air Force; -

(f) the annual production of these aircraft; and

(g) the funds allocated to manufacture them on a
large scale?

THE MINISTRY OF STATE IN THE MINISTRY OF
DEFENCE DEPARTMENT OF DEFENCE PRODUCTION
AND SUPPLIES) (SHRI SURESH PACHOURI) : (a) to (g)
Three prototypes of the Advanced Light Helicopter (ALH),
which has been developed by the Hindustan Aeronautics
Limited with technical support from M/s Eurocopter, are in
the final stages of flight testing. Upon desing freeze and
certification, serial production of ALH wili be launched, which
will include progressive indigenisation of all subsystems and
components to the maximum feasible extent. Meanwhile, a
limited series programme for the production of 13 helicopters
has comtenced. The prototype of the naval version is
undergoing ground tests. :
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Roll out of the first Light Combat Aircraft (LCA)
technology demonstrator took place on 17 November 1995.
This will undergo extensive ground testing before its first flight.
Some companies abroad have been associated with the
development of certain subsystems. A project for commercial
production of the aircraft will be launched after the completion
of its development. The effort is to secure induction of LCA in
service by 2002.

[Translation]
Slum Dwellers
SHRI NITISH KUMAR :
SHRI NAWAL KISHORE RAI :

Will the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state :

(a) whether the number of slum dwellers in small
and big cities is on increase as a resuit of the new industrial
development process in the country;

(b) it so, whether the Government have conducted
any survey to estimate the average percentage of urban
population fiving in those slums;

(c) if so, the details of the estimate; and

(d) if not, the reasons for not conducting such a
survey?

THE MINISTER OF STATE OF THE MINISTRY OF
URBAN AFFAIRS AND DEPARTMENT OF URBAN
EMPLOYMENT AND POVERTY ALLEVIATION AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SH. S.S. AHLUWALIA) : (a) to
(d) Slum development being a State subject, the Central
Government has not undertaken any specific comprehensive
survey of slums in the country as a whole. It is estimated,
however, that compared to an identified slum population of
27.92 million in 1981, the slum population in 1991 was 46.621
million, indicating an increase of about 67%. State-wise details
of idenfitied/estimated slum population in 1981 and 1991
are given in the attached Statement.
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STATEMENT
Estimated slum population 1981 and 1991 (In Million)
S.No. State/UT Indentified Urban Estimated
Slum Population Population Sium Population
. 1981 1991 1991
1. Andhra Pradesh 2.86 17.81 4.29
2. Arunachal Pradesh - 0.10 0.02
3. Assam 0.12 ©2.47 0.41
4. Bihar 3.27 11.37 3.53
5. Goa 0.02 " 0.48 0.08
6. Gujarat 1.53 14.16 2.57
7. Haryana 0.27 4.05 0.68
8. Himachal Pradesh 0.08 0.44 0.09
9. Jammu & Kashmir 0.63 1.84 0.61
10. Karnataka 0.57 13.85 2.36
11. Kerala 0.41 7.68 1.36
12 Madhya Pradesh 1.07 15.356 2.77
13. Maharashtra 4.31 30.50 6.66
14, Manipur 0.02 0.51 0.09
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15. Meghalaya 0.07 0.33 0.08
16. Mizoram - 0.32 0.06
17. Nagaland - 0.21 0.04
18. Orissa 0.28 4.23 0.84
19. Punjab 1.17 6.00 1.32
20. Rajasthan 1.03 10.04 1.96
21. Sikkim 0.002 0.04 0.005
22, Tamil Nadu 2.68 19.03 3.56
23. Tripura 0.02 0.42 0.07
24. Uttar Pradesh - 2.58 27.65 5.85
25. West Bengal 3.03 18.62 4.62
Total States 26.02 207.50 43.935
1. A & N Islands - 0.08 0.02
2. Chandigarh - 0.57 0.11
3. Dadra & Nagar Haveli - 0.01 0.002
4, Daman & Diu - 0.05 0.009
5. Delhi 1.80 8.43 242
6. Lakshadweep - 0.03 0.005
7. Pondicherry 0.10 0.52 0.12
All UTs 1.90 9.69 2.686
All India 27.92 217.19 46621

Railway Station

1674.  SHRI SATYA DEO SINGH : Will the PRIME
MINISTER be pleased to state :

(a) whether the Government propose to extend the

Janpad Gonda Railway Station and connect it with more trains
from other States;

(b) if so, the details therof; and

(c) if not, the reasons therefor?

THE MINISTRY OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SURESH KALMADI) : (a) to (c) Gonda
railway station is already provided with facilities commensurate
with the volume of traffic handled. In addition, works of

improvement to water supply and provision of washable apron
on platform line No. 3 have also been taken up.

Adequate train services to/from Gonda are already
available. However, provision of new trains to/from various
parts of the country including Gonda is a continous process
subject to traffic justification, operational feasibility and
resource availability.

Nurses Uniform
[English]

1675. SHRI V. SREENIVASA PRASAD :

SHRI TARA SINGH :

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether the Government have recently changed
the uniforms of Nurses working in Central Government
Hospitals in Delhi;

(b) if so, the reasons therefor;

(c) whether change of the traditional white uniform
of Nurses is creating resentment amongst Nurses; and

(d) whether the Government propose to reverse itsb

decision, if so, by when and if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI A.R. ANTULAY) : (a) No, Sir.

(b) Does not arise.

(c) The All India Government Nurses Federation has
taken a unilateral decision to change the prescribed uniform.
However, the Trained Nurses Association of India has not
favoured it.

(d) Does not arise in view of (a) abvoe.
Formulation of Separate Autonomous

Corporation
1676. SHRI RAM NAIK : Will the PRIME
MINISTER be pleased to state :°

(a) whether the Government have received any
representation for formulation of & separate autonomous
corporation for the local sector in Mumbai;

(b) if so, the policy of Ministry to formulate such a
separate organisation; and

(c) whether any time-bound plan has been chalked
out by the Ministry?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SURESH KALMADI) : (a) and (b) The issue
of formation of a separate autonomous corporation for Mumbai
suburban and long distance passenger and freight traffic use
the same railway infrastructure. However, the feasibility and
modalities for a separate organisation for the suburban
network is covered in the Financial and Institutional study
under Bombay Urban Transport Project-ll funded by World
Bank. Final view depends upon the outcome thereof.

(c) Does not arise.
Stoppages on Kuria-Bangalore Section

1677.  SHRI DHARMANNA MONDAYYA SADUL :
Will the PRIME MINISTER be pleased to state :





